0 | TEM NO. 9 REG STRAR COURT. 2 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR MV RAMESH

Crim nal Appeal No(s) . 1679/ 2012

RAM KALP CHAUDHARY Appel | ant ('s)
VERSUS

STATE OF U. P. Respondent ( s)

(with office report)

Date : 15/07/2016 This appeal was called on for hearing today.

For Appellant(s) Ms. N khar Berry, Adv.
M. V. Maheshwari & Co., Advs.

Ms. Sandhya Goswami , Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

Ms. N khar Berry, Ld. Advocate has appeared on behal f of the
appel I ant . She seeks and is given two weeks tinme to file the
vakal at nama.

Li st again on 26. 8. 2016.
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